
BOMBAY CITY CIVIL COURT at Fort, Bombay
Certified Copy Section (Civil)

Page 1

NOTICE
Date of Publication :30-Mar-2021     Last Date: 20-Apr-2021

Name of Applicant

1 U-202002448 S. R. Shetty Adv. for Plaintiff

2 U-202100912 Adv. Pravin V. Desai

3 U-202101262 Ashoka Law firm

4 U-202101296 Rohit S. Pandey

5 U-202101513 Adv. M. R. Desai

6 U-202101709 Aarti Arvind Shrivastava 

7 U-202101738 Vyankatesh Y. Kunchikorve

8 U-202101855 M/s. Pandey & Co.

9 U-202101918 Asgarali A. S. Shaikh

10 U-202101919 Asgarali A. S. Shaikh

11 U-202101920 Asgarali A. S. Shaikh

12 U-202101945 Ponvel Nadaraja

13 U-202101996 Desai & Diwanji Lentin Chembers

14 U-202102022 Adv S. S. Redekar

15 U-202102043 Adv Prakash N. Wagh

Applicants are requested to collect following Certified Copies on or before last date 20-Apr-
2021, by paying deficit charges, if any, failing which their copying applications will be filed 

without any action, in view of directions in the Office Order No.277 of 2019 dated 
06/12/2019.

Sr.
No.

Application No.
(U/O-YEAR NUMBER)

Proceeding No.
(C.R.No/Dept.)

Deficit Charges, if 
any (Rs.)

3513-2011
( Record Dept. )

146-2020-STAMP NO.
( 1 )

4990-2007
( 1 )

868-1995
( Record Dept. )

4905-2010
( 3 )

2071-2014
( 12 )

1422-2017-SUMMARY 
SUIT
( 13 )

651-2013
( 3 )

56-2020-EXE.APPLN.
( Regr's. Court )

57-2020-EXE.APPLN.
( Regr's. Court )

58-2020-EXE.APPLN.
( Regr's. Court )

55-2020-EXE.APPLN.
( Regr's. Court )

7778-2000
( 7 )

365-2016
( 12 )

3058-2014
( 7 )
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16 O-202100540 Ramesh Jain 

17 O-202100623 Sachin Joshi Adv. for Plaintiff

18 O-202100730 M/s. GM Legal 

447-2017-SUMMARY 
SUIT
( 13 )

209-2019-SUMMARY 
SUIT
( 59 )

573-2021
( 1 )
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